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der areas have been alerted and ask-»d to
intensify vigilance.
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WATER ACCUMMULATION NEAR

GANDHI SAMADHI

*340. SHRI RAJNARAIN: Will the
Minister of WORKS, HOUSING AND
URBAN DEVELOPMENT be pleased to
state;

(a) whether it is a fact that rain water has
accummulated around the Gandhi Samadhi at
Raj ghat in Delhi; and

(b) whether it is also a fact that different
departments of Government are having ,
tussle over fixing the responsibility of
draining it out?]
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ff[THE MINISTER OF  WORKS,
HOUSING AND URBAN DEVELOPMENT
(SHRI MEHR CHAND KHANNA): (a) No.

(b) Does not arise.]

STATE BANK BRANCHES IN MADHYA
PRADESH

#341. SHRIR. S. KHANDEKAR: Will the
Minister of FINANCE be

t[ ] English translation.
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pleased to state whether it is a fact that the
various branches of the State Bank of India in
Madhya Pradesh have threatened to close
down their branches if adequate police protec-
tion is not given to them at the time of
disturbances?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI L. N.
MISHRA): Government are not aware of any
such statement having been made by the
branches of the State Bank of India in
Madhya Pradesh.

L. 1. C. EMPLOYEES IN BOMBAY

*342. SHRI NAND KISHORE BHATT:
Will the Minister of FINANCE be pleased to
state:

(a) whether it ig a fact that the low-paid
employees of the L.I.C. at Bombay have
demanded reduction in the house rent levy of
Rs. 51.75 per quarter; and

(b) if so, the reaction of Government
thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRj L. N.
MISHRA); (a) The information is being
collected and will be laid on the Table of the
House as soon as received.

(b) The demand, if any, is for the
Corporation to consider, and Government will
not be directly concerned with it.

UNAUTHORISED COLONIES IN DELHI

*343. SHRI CHITTA BASU: PROF.
SATYAVRATA
SIDDHANTALANKAR:

Will the Minister of WORKS, HOUSING
AND URBAN DEVELOPMENT be pleased
to state:

(a) what is the number of unauthorised
colonies in and around Delhi;

(b) whether Government have any scheme
to develop these colonies; and

(c) if so, what are those schemes?



